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(4) a copy each of the follow-
ing Notifications under sub-
section (2) of section 9 of 
the Kerala Stamp Act, 
1959, read with clause (c) 

(iv) of the Proclamation 

dated the 24th March, 1965, 
issued by th(' Vice-PrCRident 

~ a g g the functions of 
the President, in relation to 
the State of Kerala:-

(i) S.RD. 111164 published in 
Kerala Gazelle dated the 
28th April, 1964. 

(ii) S.RD. 135/64 published in 
Kerala Gazette dated the 
5th May, 1964. 

(iii) S.RD. 145/64 published in 
Kerala Gazette dated the 
12th May, 1964. 

(iv) S.RD. 257/64 published in 
Kerala Gazette dated the 
1st September, 1964. 

(v) S.RD. 30U64 published in 
Kerala Gaz,.tte dated the 
29th September, 1964. 

(vi) S.RD. 309/64 published in 
Kerala Gautte dated the 
29th September, 1964. 

(vii) S.R.D. 313/64 publisbed In 
Kerala Gazette dated the 
6th October, 1964. 

(viii) S.R.D. 330/64 published In 
Kerala Gaz"Ue dated the 
27th Dotober, 1964. 

(ix) NotificatiOn No. G.D. Rt. 
18 1 41 e~  elated the 
30th October, 1964. 

(x) S.R.D. 29/65 publi.hed in 
Kerala Gazette dated the 
26th January, 1965. 

(xi) Notification No. G.O. Rt. 
IOt/65/Rev. published in 
Kerala Gazette dated the 
2nd February, 1965. 

(xii) S.RO. 76/65 published in 
Kerala Gazette dated tlie 
2nd Ma rch. ) 965. 

(xiii) S.R.O. 129/65 published in 
Kerala Gazette dated the 

12.02 b .... 

Kashmir (SII.) 

30th March, 1965. 
l Placed in LibTaTII. See 
No. LT-4720/051. 

MESSAGE FROM RAJYA SABRA 

Secretary: Sir, I have to report 
the fol lowing message received ,from 
the Secretary of Rajya Sabha:-

"In accordance with the pro-

visions of rule 111 of the Rules 
of Pruccdurl' and Condud of 
Business in Ow Raj:..'n Sabha. J 
am directed to t..'nclos(' a COpy 
of the P"ess Cou"',il Bill, 1905, 
which has been passed by the 
Hajya Sabha Ht its sitlin2 held 
on the 26th August, 1965" 

Sir, I lay On the Tabl. of the 
House the Press Council Bill. ~  

as passed by Rajya Sabha. 

12'02 hr •. 

STATEMENT RE. S!TUATION IN 
KASHMIR 

Mr. Speaker: The hon. Defence 
Mmister has ('orne. I have receive(l 
.several ca!ling attention notice'!II. 
ThPf(' Was one adjournment motion 
also. but 1 disalluw .. d it. There is 
no question of imy adjournmf'nt mo-
tion. I might make a request to 
hon. membeTs At this ~  

when actually war is going on hp.t-
ween us and Pakistan at "C'vera} 
pIaet·s. 1 ~ tht·;." wuuld a ~ 

an attal'k and somC'timc!' we would 
go therl'. There is 110 ~  of' 
any adjournment motion on !'u('h 
matters. 

Sbrl Surendranatb Dwivedy 
(Kt;'ndrapr.rll): TIw ministl'r may 
rnakl" a !;tat£'mpnt. but it could be 
'bett("r if no quedions aT(" put to him. 
because of the prel£'nt situation. 

Mr. a ~r  That I suggested the 
other day, We shou Jd be very care-
ful now, This is a ('ontinuing affair. 
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The lUlnlster of Defence (Shrl 12.05 lin. 
Y. B. Chavan): Han. members must 
have by now heard of the large-
aeale armed attack made by regular 
Pakistan forces in the Chaamb sec-
tor. The aUaek which began yester-
day morning by a brigade of infantry 
and 70 tanks was preceded by heavy 
shelling of our positions by the Pakis-
tani artillpry. The Pakistanis cros-
sed t.he International Frontier close 
to the junction of the cease-fire line 
with the International Frontier. Be-
",ause of the massive attack. Pakis-
tanis have bel'n able to make a 
salient of about flve miles deep. 

Yesterday evening our Air Force 
made a strike and in the combined 
resistance by our ground t roap!; as 
well as the air strike. 13 Pakistani 
tanks were destroyed. Many enemy 
vehicle!; and guns were also hit. Two 
of OUr BirtTaft are missing and two 
have been damaged. Other casual-
ties of the battle are not yet known. 

The situation is under .control: and 
necessary counter-measures have 
been initiated. Militarily it is a 
developing situation. The massive 
intervention of armour by Pakistan 
has escalated the conflict rapidly. 
We have to take an ovrrall view of 
defence. Our troops are lighting 
bravely and confidently and I am 
certain  that our r ~ are compe-
tent to meet any situation. 

Shr! S. M. Banerjee (Kanpur) 
.,ose-

Mr. Speaker: The desire I. no 
questions might be put. 

~~ r ~  

~~ ~1  ~  ~ 

il 

aant $1f: ~  ~ 

1ft ~ ~ ~ 'I"f'f 'Ii'r'f i ~  ~ I 

~ 1 1r~ ~r 1M 1~ nr ~ 
tt .. ~ ~ I 

STATUTORY RESOLUTION RE. 
ALIGARH MUSLIM UNIVERSITY 
(AMENDMENT) ORDINANCE AND 
ALIGARH MUSLIM UNIVER-
SITY (AMENDMENT) BILL-.contd. 

Mr. Speaker: Let us now proceed 
with further discussion of the Statu-
tory ~s  moved by Shri Yash-
pal Singh and the motion moved by 
Shri M. C. Chaglu "That the Bill 
,further to amend the Aligarh Mus-
lim University Act, 1920, be taken 
into C'onsidcration". 

Before we r ~ee  with that. I 
have to make an announcement. The 
Minister wilJ make a statement about 
Caravelle plane" at 5.00 P.M. today. 

Now, Shri Prakash Vir Shastri 
may .eontinu(' his speech. 

Shrl Bade (Khargone): Sir, may 
I, in the beginning itself. request 
you to extend the time by one hour 
because yesterday even some of the 
leaders of the parties could not 
speak? 

Mr. Speaker: All right, I will 
extend it by another hour. But noW 
that should be the end. 

~~ IImil' ~  : 

~ 'I'!l:"R>r, ~ ~ ,!fflnr f""" 
f'llrA'l' ~ ~  if .rr f'nh"" fWllfT 
~r 'lft ~  q W'fT ~1 1 mil' 
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f;;m lTrr.T'{ oqro:; if; 'lI''tt ~ ~ f.m-
f>ror''f'T ~ I !t.T f.nf'llrT"I"· it. ~ 
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